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Notes of The 
Registry 

Order of The Tribunal 

  Ld. Counsel for the applicant submitted that 
he does not have any information from his 
client.  Ld. Counsel for the respondents is  
heard.  He submitted that respondents have 
allowed the benefit as prayed for  to the 
applicant.  

 

In view of this, the OA is disposed of as not 
pressed.  

( SWARUP KUMAR MISHRA) 

            MEMBER (J)             

( GOKUL CHANDRA PATI) 

           MEMBER (A)            
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